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Aetion Plan 1983-93 for Remo,a) of 
Rural Unemployment 

4441. SH,RI MANMOHAN TUDU : 
Will the l\finister of LABOUR AND 
REHABILITATION be pleased to state : 

(a) wh4'~er an Action Plan ( 983-93) 
by some eminent economists. journaJists, 
academicians "and social workers has been 
released aiming at removal of unemploy-
ment in rural India; 

(b) if so, the details of the action 
proposed by tbe abov" section of people; 
and 

(c) wben it is expected to be imple-
mented '/ 

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI VEEREN-
DRA PATJL) : (a) to (c) A publication 
titled "An Action Plan: 1983--1993 for 

. Removal of Unemployment in Rural 
India" prepared" in discussion-at two 
Conferences. one at Sabarmati and the 
other at Mount Abu" has been published' 
by Sarvashri Vadilal Lallubhai Mehta. 
R. T. Popawala. Tarlok Singh and ten 
others. This Plan of Action is, according 
to the authors. • 'addressed to all citizens 
of India, but particularly to those with 
skills and resources, or who can organise 
voluntary work in a non-violent, self-
reliant, but" effective manner". 

The Plan has focussed attention not on 
the whole range of activities embodied in 
the National Five Year Plan but on 
employment possibilities in the rural areas 
and tbe resources required for their 
fruition. The possibilities explored con-
cern' a few selected areas of economic 
activity, namely, cattle breeding and dairy 
development spinning. on ambar charkha 
and other village industries. agriculture. 
especially dry farming, etc. 

The areas dealt with in the Action 
Plan are those wwicb have already 
received attention in the Sixth Five Year 
Plan, which is already under implemen-

tation. 

Setting up of Gas based Fertilizer Plant 
In Vi;rbba Region, Maharashtra 

4442. SHRI BALASAHBB·. VIKHE 
PATIL : WHJ the Minister of CHEMI-
CALS AND FERTILIZERS be pleased 
to state: 

(a) whether Government of Maha-
rashtra have suggested to Central Govern-
ment for setting up a gas-based 
fertilizer plant in the Vidarbha Region of 
Mahara~htra; 

(h) if SOt whether the proposal has 
been considered; and 

(c) if so, the outcome thereof? 

THE MINISTER Or- STATE IN THE 
MINISTR Y OF CHEMICALS AND 
FERTILIZERS (SHRI R.C. Ri\TH): (a) 
Yes, Sir . 

(b) and (c) At present, the Central 
Government do not have any scheme for 
setting lIP additional gas-based fertilizer 
plant in Maharashtra. apart from the 
ThaI project which is already under 
construction. However, if more gas 
would be available from the Bombay 
High than what is presently estimated. 
the question of locating a plant in the 
Vidarbha region could be kept in view, 
taking into account among other things, 
the demand for fertilizer during the 
Seventh Five Year Plan. 

Telecasting or Cultural Programn~es 

of Various States in Natioaal Pro-
grammes of T. V. 

4443. SHRI JITENDRA PRASAD: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state: 

(a) the. names of the States. folk-
dances and cultural programmes of which 
were telecast frorn· ·the various teJeyision 
centres under the national programme 
alonlwith the number and duration of 
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such proaramm-, duriDI the tast one 
year; 

(b) whether remote billy and back-
ward areas of the States like Himachal 
Pradesh is one of such States which has 
been completely ignored' in the matter or telecasting cultural programmes and' 
folk dances/songs under the national 
prosrammes; and 

(c) if so. the steps taken or beiDI 
taken to ensure the coverage or cultural 
I'rogrammes or such States particularly 
Himachal Pradesh. in the National pro-
grammes or TV in proportion to the 
number of programmes allotted to other 
States ? 

THE DEPUTY MINTSTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING AND IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SRRI MALLIKARJUN) : 
(a) Information is being collected and 
would be lair! on the Table of the 
House. 

(b) No. Sir. Five programmes from 
Himachal Pradesh have been included in 
the National Programme ,during the last 
one year consisting of a duration of 110 
minute~. 

(c) National Pro~ramme has been 
dC4fi~ed to include programmes from all 
the States. It is our continuous endea-
vour to give coverage to representative 
programmes from an the states within the 
constraints of time of the Nationa' 
Programme. 
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T.V. Holders required tD pay. 
T. V. Licence free for 1984' 

4445. SHRI S.T.K. JAKKAYAN' 
Will the Minister of COMMUNICA. 
TlONS be pleased to state : 

(a) whether a black- aDd white T.V. 
bolder is required to pay T.V. Licence fee 
for 1984 'in case· 01 non-use or tbe T. V. 
on its· being discarded or its going au t "f 
order and being beyond repairs ; 

(b) if so. the reasons therefor and 
lIIader what orders i 




